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IN THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO.569/2023

IN THE MATTER OF:
ALOK KUMAR Applicant

Versus

UNION OF INDIA MINISTRY
OF ENVIRONMENT FOREST & CLIMATE CHANGE

......... Respondents

COMPLIANCE REPORT ON BEHALF OF THE EXECUTIVE
ENGINEER IRRIGATION CONSTRUCTION DIVISION, GHAZIABAD

Most Respectfully Showeth:

1. That this Compliance Report is filed in response to the Hon'ble National
Green Tribunal's order dated 07.08.2024, wherein the Hon'ble NGT
directed the Irrigation Department to demarcate the floodplain zone of the
Yamuna and Hindon rivers.

2. That in compliance with the said order, the Irrigation Department has
demarcated the floodplain zone along a significant stretch of the Yamuna
and Hindon rivers, covering 72 kilometers of the Yamuna river within
Gautam Budh Nagar district and 10 kilometers of the Hindon river. To
clearly demarcate the floodplain zone, 294 robust RCC pillars were
installed as per the contour made by the Survey of India along the
designated river stretches.

3. That the advocate of the state convened a meeting with the Director of
Survey of India and officials of the Irrigation Department of Uttar Pradesh
to discuss the demarcation of the floodplain zone. The minutes of this
meeting are annexed herewith as ANNEXURE 1 .

4. That the Hon'ble NGT, vide order dated 08.07.2024 in IA No. 240/2024,
approved the recommendations, timeline of 6 months, and budget as
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requested by the Survey of India for the demarcation of the floodplain
zone of the Hindon river. However, 2 months out of these 6 months were
hindered in the process of providing funds, which were ultimately
provided on 14.10.2024.

. That the Irrigation Department is making all efforts to comply with the
remaining directions of the Hon'ble NGT. As per letter no. 5544 dated
17/10/2024 received from the office of Director, Survey of India, Uttar
Pradesh Geo-Spatial Directorate, the timeline of the project is as follows:

a. Tendering process and award of contract: 1.5 Months

The Survey of India will take 1.5 months to complete the
tendering process for selecting a contractor to carry out the
survey work. This involves preparing the tender documents,
inviting bids, evaluating the bids, and awarding the contract.

b. Data acquisition and Post processing for generation of
DSM, DEM, Contours and ORI: 2 Months (Outsourced
team directed From other project to the project area, work
started on 16/10/2024, 30sqr km area drone flying completed.
Data acquisition work likely to be completed by 31 Dec,
2024)

The actual data acquisition and processing is expected to take
2 months. This involves capturing aerial data using drones or
other aerial platforms, processing the data to create a Digital
Surface Model (DSM) and a Digital Elevation Model (DEM),
and generating contours and ortho-rectified imagery (ORI).

c. Feature Extraction: 2-2.5 Months (By February, 2025)

The process of extracting relevant features from the generated
data, such as topographical features and administrative
boundaries, will take an additional 2 to 2.5 months.

A true copy of the letter no. 5544 dated 17/10/2024 received from the
office of Director, Survey of India, Uttar Pradesh Geo-Spatial Directorate
1s marked as ANNEXURE 2

. That after the Survey of India provides the Digital Elevation Model
(DEM)/Contour Map by February 2025, the Irrigation Department will
need additional time for the following activities:
a. Marking of HFL on DEM/Map. - 15 Days
This involves analysing the DEM/Map and marking the High
Flood Level (HFL) to identify the areas prone to flooding.
b. Fixing of coordinates of Flood plain zone on ground by survey
of india. - 45 Days
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The Survey of India will physically mark the coordinates of
the floodplain zone on the ground based on the HFL marking
and the DEM/Map.

c. Fixing of Pillar of flood plain zone on both side of Hindon
river in District Ghaziabad and Gautambuddh nagar. - 90 Days
This involves installing pillars along the demarcated
floodplain zone to clearly indicate the boundaries on the
ground.

7. That in light of the timeline for the pending survey and subsequent
activities, the Irrigation Department anticipates completing the
demarcation of the floodplain zones of the Yamuna and Hindon rivers by
July 2025.

PRAYER

In light of the above, it is humbly requested that the Hon'ble NGT may be
pleased to:

a. Take the Compliance Report on record;

b. Considering the above-mentioned averments, grant additional time to comply
with the remaining directions till July 2025; and

c. Pass any other order(s) as deemed fit and proper in the facts and
circumstances of the case.

For this act of kindness, the Applicant shall, as in duty bound, ever pray.

Tt
PRI KA SWAMI

ADVOCATE

COUNSEL FOR EXECUTIVE ENGINEER,

IRRIGATION CONSTRUCTION DIVISION, GHAZIABAD
F13, GROUND FLOOR,

JANGPURA, NEW DELHI - 110014

THROUGH
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INTHE HON’BLE NATIONAL GREEN TRI

PRINCIPAL BENCH, NEW DEL’?Z?,
ORIGINAL APPLICATION NO-569/2

ALOK KUMAR

Versus

UNION OF INDIA MINISTRY OF ENVIRONMENT FOREST & CLIMATE
CHANGE

Respondents

AFFIDAVIT

Affidavit of Sh. Rajkumar Vern aged about 56 years s/o Sh. Nanak Chand
FAARY

/,/ "") ) \\ . . . . .
=7 ern,.#l_)_ﬂre_ sently posted as Executive Engineer having office at Irrigation
f '/ e ,,_:,}-.F_ r 1;‘ .

( gz Tt

present case and as such competent to swear this affidavit before this Tribuna]

9. That the accompanying report has been drafted by our counse] y
Pon my

instructions.

3. That the contents of the accompanying additiona] affidavit 8T o
€ and COrr
ect

and the knowledge has been derived from officig] records 4
nothing .
matenal

s

has been concealed therefrom.
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ANNEXURE -1

7o T sRT ifevy T ool & }9775&53#0?0 T&IT 569 /2023 3Tl®H FHR §7917 JI7
3T SOSTT T 3~ & T+ & 271 11.10.2024 B TF V7 & TFrEgq @ id 96 &1 Hriged/

FHIET dod H rifd SRl SuRerd gu—
1. ST TRAT 991G, ARG Tedide SR |
2. Al Ot @, Rl e, |10 TH0S0T0 |
3. #7 S0TA0 UeH, Fewd, |Ad A ST, TETS |
4. #0 fdws A1, SrENeToT HdeTd, WA IAMH S0SAT, TS |
5. &1 Sl0d0 UrvgdTd, & fwa=r (Ig) R vd 5ot |aeE fa9eT, SiEe |
6. S U HAR RiE, SEieror =i, $+o1 dved, TNTITETS |
7. RSIHAR g4, AT s Ri=rg o @vs, miSamErs |
8. ANHdl afder e, weraes f=, R fFwior @vs, MmisramEe |
9. 1 uAodlo Rg, Aerd JAMa=a—ueM, Riemg Ao s, misrmErT |
STACT TTRAT J4TS, AR VSaldhe Skl ! Jederal | i 11.10.2024 &1 SH VT &
AegH W I8P B BRG] UR™ Bl TN, dod H e fogell W FEt gz aur e i
fog Q-

1. 2 TRAT gTe JfAReT Usdide SFRel gRT A0 UH0S{0€I0 §IRT UTiRd 3Tael R A
=Gl o1 AT e & ouH0 Ued, FeEd, Hd b $Ued, g ¥ f3ved a4l & 94 g
IS4 WS / TISH AAlg DI are-T Bl 147 |

2. |d % SO, TGS §RI BvsA 7l & ¥ Tg ¥ UsId /TIeH dlgd & ford f3Aid
18.10.2024 Teh BT FHY YT BRI DI ST DI T |

3. Ri=ms favmr & Y Bved 9d1 & |d g CIsH Uy /TIRA dled &I aisAr & 11, e
B9 H Sl TRAT UGS Sl BT STITd BRI AT fb A % sfisdl, oRg-s; gRT U
CTeH USYS /IS Al UG B+ & IURI &l Riars 9N gRT CIed Wegdl / TIeH ollsd

yae fhar SHT 9w B8R |

Rarg e o, MmN
THIH— H—11 /Rof[o@oTr/ vohiodio /fe7ie  11,10,/2024
gt FrfeRad &1 el vd faedd drRiaR! &g Uitd 2|
1— STACT fUGdT W), IR S1feaddr, A0 TH0ST0TN0 |
2— fIewr®, 9d o Sfvsdl, I |
3— PR AT (STt Famer) Riag vd Sidt |aeE f99nT, Sovo, oRaeTs |

4— & AfE=ar (aen) RS Ud Sfd SErRE favmT, eirge |
SIENIRS]

5— N1 ATHI=T, ST AvS e, MIITETG |
Riars fAior wvs, M

6— TR FerId =T, Riars et Wve, MiSmET |
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AT Agcaqol A< &H

HILd GLh1Y
L GOVT. OF INDIA
o “““"!mw“’”mw“ = 31 HTA/Office of Director
o e R Fd&f0T f[AHRT/Survey of India
HHERE Ya9/Manchitra Bhawan

IR U -1 e (S«rdian)

Uttar Pradesh G.D (Northern Zone)
5, fRyfoavs, MUdATR, 9@ -226010(30W0)
5, Vibhuti Khand, Gomti Nagar, Lucknow-226010 (UP)

Tl A Tele-fax — 0522-2720634
gY¥UTY/Telephone-0522-2720638
g—ﬁﬁ@E—mail: up.gde.soi@gov.in (Tech)

upgdc-lko@up.nic.in (Admn)
gFE0Od- 5544 /39-T-ED (FIE ) feai: 12 /10/2024
qar A,

EIBHIRIICIER I

s AT @us, MiSEe |

farwar:- 10 TS g 31TReor, 78 feeelt #F famehsr 3T, §&AT 569/2023 37Teleh FAR FATH AT
3ite 35 9 3= #F U e & 3EqTe F Seue IaAgeY AN T SIS H
fRvse A& F Foig Sl & RIeRIoT Ud AR & I IWIed Hd B TAT 3@ H
39T Fe F qIYT H|

Teal:- 3T g 2988/MRAfAw@en/uA e, e 09/10/2024

GHICR
3Ried favg g 9% Fafdid 99 & feaeld s FealedR 3a9rd Hrar S -

1. That Survey of India, the National mapping agency established in 1767, is an oldest scientific
department of India. Survey of India started Great Trigonometric Survey in 1802 which created the national
geodetic frame. This geodetic framework was the basis of all further Surveying and Mapping in the country.
Subsequently, Survey of India prepared maps of entire country on 1:2,50,000 scales with 100 m contour
interval by the year 1960. Survey of India prepared 1:50,000 scale map with 20m contour interval by year
1980 and also nearly 60% of the country was mapped on 1:25,000 scale maps with 5-10m contour interval by
year 1990. Apart from this survey of India has been engaged in various survey activity like tunnel alignment,
magnetic survey, cantonment survey, demarcation of international boundary and state boundary, preparation
of topographical maps at various scales, project survey etc.

2. That post year 2000, Survey of India engaged in many nationwide projects. In National Urban
Information Scheme (NUIS), from 2006 to 2018, the 1:2000 and 1:10,000 scale data for 152 towns were
created for Ministry of Housing and Urban Affairs. In Integrated Coastal Zone Management (ICZM) project,
from 2010 to 2018, the contours at 0.5 meter vertical interval and base map at 1:10,000 scale in the belt of
seven km from the coast of India was prepared for Ministry of Environment & Forest. In National Mission for
Clean Ganga (NMCG), started in the year 2018, Digital Elevation Model of 0.5 meter accuracy and High
Resolution GIS Data is being created in belt of 10 kilometer either side of river Ganga. In National

Hydrologic Project (NHP), started in the year 2017, the Digital Elevation Model of 0.5 meter accuracy in the
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belt of 5 kilometer either side of River bank of ms'gl?'vers of Uttar Pradesh, State of Goa, some area o1
Punjab, West Bengal, Tripura and Nagaland is being created. Under NHP, the 3-Smeter accuracy Digitai-
Elevation Model (DEM) and Geo data base on 1: 25,000 scale of approximately 8 lakh square kilometre area
(including area of Uttar Pradesh), height to Hydromat stations, Bathymetry of few rivers of West Bengal has
also been prepared. Under NHP & NMCG, the 0.5 meter accuracy DEM of approx 94,000 square kilometer is
prepared. In Survey of Villages and Mapping with Improvised Technology in Village Areas (SWAMITVA),
started in year 2020, the Land Parcel Map of abadi area of notified rural villages using 5 cm ground sampling
distance Orthorectified Imagery is being generated for Ministry of Panchayati Raj. Data under SVAMITVA
was created by establishing Continuous Operating Reference System (CORS) network & imagery data was
captured by Drone flying.

3. In December 2022 National Geospatial Policy( NGP- 2022) has been promulgated in which the
mandate of Survey of India is to establish and maintain Geodetic Reference Frame (GRF), Digital Elevation
Model , Administrative and functional areas Boundary, Geographical names and Ortho imagery. As per NGP-

2022, the responsibility of main Geospatial themes are responsibility of various Ministries/Departments is as

below;-
S. No. Responsibility Nodal Ministry/Department (Organizations)
i. Geodetic Reference Department of Science & Technology(Survey of India)
Frame
ii. Orthoimagery Department of Science & Technology (Survey of India)
Department of Space (Space based technology)(National
Remote Sensing Centre)
iil. Functional Areas Department of Science & Technology (Survey of India)
(Administrative
Boundaries)
1v. Geographical Names Department of Science & Technology (Survey of India)
(Toponymy)
v(a). Elevation Department of Science & Technology (Survey of India)
v(b). Depth Ministry of Ports, Shipping & Waterways (Inland Water)
Ministry of Earth Science (Ocean & Sea)
vi. Water Department of Water Resources, River Development and
Ganga Rejuvenation
Vii. Transport Networks Ministry of Road Transport and Highways
Ministry of Railways
Ministry of Ports, Shipping & Waterways
Ministry of Civil Aviation
Viii. Buildings and Ministry of Housing and Urban Affairs (Urban) Ministry of
Settlements Panchayati Raj (Rural)
ix. Land Cover and Land Department of Space (National Remote Sensing Centre)
Use Ministry of Environment, Forest & Climate Change
(Forests)(Forest Survey of India)
X Physical Infrastructure Ministry of Housing and Urban Affairs (Urban) Ministry of
Panchayati Raj (Rural)
Xi. Land Parcels Department of Land Resources (Rural) Ministry of




Housingﬁ&&rban Affairs (Urban)

Xii. Addresses Ministry of Housing and Urban Affairs (Urban) Ministry of
Panchayati Raj (Rural)
xiii(a). | Geology Ministry of Mines (Geological Survey of India)
xiii(b) | Soils Department of Agricultural Research and Education

(National Bureau of Soil Survey and Land Use Planning)
Xiv. Population Distribution Ministry of Home Affairs (Office of the Registrar General

& Census Commissioner, India)
So, post year 2022 Survey of India responsibility is five data themes as mentioned above.
4. The Presently digital elevation model (DEM) and other data of required accuracy for the requisite

area of Hindan River is not available hence new survey is required.

SURVEY OF INDIA
UTTAR PRADESH GEO-SPATIAL DIRECTORATE LUCKNOW
HINDON RIVER PROJECT

Area of interest of River Hindan Rever Gaziabad and Gautambuddha Nagar marked in Sol

Toposheet

Total area of interest of Basin of Hindan River for carrying out fresh survey to generate .5m

resolution DEM is approximately 850 Sq Km in both Gaziabad and Gautambuddha Nagar Districts combined.

5. Methodology and technology
(a) Provision of Ground Control Points and Identification, Establishment, Densification &

Utilization of Ground Control Points (GCPs)

This part includes planning, observation, computation and monumentation of Ground Control Points.
Eexisting CORS (Continuously Operating Reference Station) of Survey of India and Control points
established under various mapping work shall be utilized for the project. Densification of CORS network
for more precise and reliable horizontal and Vertical control if required.

(b) Data Acquisition using High end sensor (Optical/ Lidar)



This part includes Acquisition of Ravsggtal data by Aerial Platform for generating Digital
Elevation Model (DEM) of 0.5-meter accuracy and Digital Ortho-imagery of 20 cm GSD (Ground .
Sampling Distance).
(¢) Pre-processing
i. This part includes Flight planning, sensor calibration, Flight execution as per plan,
Quality assurance and Quality control( QA/QC) for review of flight line alignment, raw data validation
for completeness, avoiding data voids, strip matching, pre-processing of on-board Global Navigation
Satellite system / Inertial Measurement Unit (GNSS/IMU) data for trajectory file and other pre-
processing steps needed for point cloud extraction/ preparing data for post-processing stage.
ii. This process includes obtaining necessary clearances from Authorities concerned for
flying over the survey area and to acquire data.
iii. This part includes mobilizing all necessary equipment, software and hardware for
carrying out the activity.
(d) Post-Processing for generation of DSM, DEM and Digital Ortho-imagery
i.  This part includes generating Digital Surface Model (DSM) from raw/ pre-processed data and
performing necessary editing/ filtering of non- ground points (vegetation, built-up areas, bridges,
elevated structures etc.) for generating bare-earth DEM of 0.5-meter accuracy.
ii. This part includes performing QA/QC at various stages of project including validating
horizontal and vertical accuracy as per specifications.
iii. This part includes to integrate Geoid model supplied by Sol with the DEM on ellipsoidal
heights for yielding DEM on MSL heights.
iv.  This part includes generating Ortho-imagery of 20 cm GSD.
(e) Base Map Generation & 2D Feature Extraction
i. The ortho-rectified image, after data/image (obtained from Aerial Survey) processing, shall
act as a base map from which topographical and man-made (visible) features as mentioned by irrigation
dept. in the introduction section shall be extracted.
ii. Administrative boundaries, revenue boundaries etc. available with Sol will be incorporated
during Feature Extraction
(f) 2D Feature Extraction
2D topographical features shall be derived from Ortho-rectified using suitable ( Geographical
Information System) GIS software. The base map shall comprise of various layers in GIS format as per
the requirements of the project.
(Open Geospatial Consortium) OGC compliant GIS database models shall be implemented for
generation of GIS layer data structure for storing spatial & attribute data.
The features to be extracted shall be as per the deliverables/ wish list provided by the irrigation
department.
(g) Ground truthing, validation of Topographical and man-made features in maps shall be carried out by

Irrigation Department.
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(h) As per National Geospatial Policy-202260t@ched), it is the responsibility of the Survey of India to

carry out work of SI.No.5(a) to 5(e) while work related to SI.No.5(f) is to be carried out by

respective Government Department as laid down in Annexure III of the Policy( Page No. 22 to 24

of the NGP document) .

However Survey of India will provide existing Topographical Features pertaining to the

Area of Interest on 1:25000 Scale as required by the UP Irrigation Department. After curating the

data for the Project Area.

Work Plan/ Roles and Responsibilities
i. Survey of India (Sol)

Activities given in SLNo. 5(a) to 5(e) will be outsourced by Sol. The quality checking shall be
To the extent it is feasible, Sol will deploy maximum resources for these activities on priority.

All mentioned above including Project planning, preparation of bid/RFP, bid processing, award

of work, work execution as per contract etc. would be done under the supervision of Sol and shall

Topographical features or any other features to be incorporated must be communicated well in

a) Project will be executed under close supervision of Sol.
b)
under the supervision of SOI.
c)
d)
adhere with the norms as laid by Government of India
ii. Irrigation Department, Govt. of UP
a)
advance
b)

Activities at SI.No.5(g) including activities involving ground truthing would be under taken by

Irrigation department.
TIME SCHEDULE —

Time line of the Project will be as follows

ACTIVITY DURATION TIME-LINE( 14/10/2024 s

start Date of Project after receipt
of Payment from Project

authorities)

Tendering process and award of contract

1.5 Months

Data acquisition and Post processing for generation

of DSM, DEM, Contours and ORI

2 Months

Outsourced team directed From
other project to the project area,
work started on 16/10/2024,
30sqr km area drone flying
completed. Data acquisition
work likely to be completed by
31 Dec, 2024.

Feature Extraction

2-2.5 Months

By February, 2025
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Survey and maping activity wise Time line cﬁgljtion for completing work 850 sq. km Project area is as
under:

ACTIVITY Out turn No. and Duration of
deployment

Data acquisition and Post processing for generation | 65 to 75 sq.km per | 6 Drone team for 2 months (6
of DSM, DEM, Contours and ORI Drone team per Drone Team x 65 to 75 sq km
per month x 2 month = 850 sq

RO km approx area to be surveyed )

Data curation on 1:25k Scale for the Project Area I man days per sq | Required Man days for the
activity= 1 man days per sq km x
850 sq km = 850 man days ,
17 digitisers are proposed to be
deployed for Feature extraction
work with requisite Hardware
and software

17 digitizers x 25 days x 2
month = 850 approx man days

km

30 AU JIT Ud HaeId HRAE &g IR ¥

Holdal:- AN |
fager
ufaf@afd- 1. 9Ra & Feradate, e w gEard 9fvg |
2. I FETAeTh, 3AT 8T TUENTE B FIAS IR
3. AT IR (IHAT), RS vd STor Henwar s, sov0 3iraen|
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